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Shri Utpal Rajkhowa
Registrar (Vigilance)

Gauhati High Court
Guwahati.

The Registrar
Gauhatl Hrgh Court
Aizawl Bench, Atzawl

14izoram

/ A

Dated Guwahatr, lhe 3D4' Augttst, 2023

From

To,

Sub:-
Ref:-

Leave Encashment.
Letter No. P.2OOI1I3I7O22-HC(AB)/74 dated 11 08 2023

Sir,
Withreferencetothelefteronthesubjectcitedabove,Iamdirectedtoinform

you that the leavc cncashment of smti. R. Vanlalchami, Presiding officer, Motor Accident claims

Tribunal, Aizawl, Mizoram for thc block period 2021-2022, has been approved' subject to the

availabillty of leave.

Smti. R. Vanlalchami may be informed accordingly

Thanking you.

Memo No.Hc.vl'l-16 I 2O2o I

Yours faithfullY,
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REGISTRAR ruIGILANCE)

/A, dated )) .oa.2023

Copy to:'i. rn" secretary to the Govt. of l\4izoram, Law & Judicial Department, Aizawl for

information.
2. The Chief controller for Accounts, Accounts & Trcasuries, Mizoram, Aizawl, for

information.
3. Smtt. R. Vanlalchami, Presiding offrcer, Motor Accident claims Tribunal, Aizawal,

Mizoram for information with reference to his letter datcd 09 07 2023

4- The Project Manager, Gauhatl High court, Guwahati for information wlth request to
../ tuk" ne.ersary steps to upload this lettcr in official wcbsite of this Hon'ble Cou,1.
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